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Defective Case Register from 2024-07-26 to 2024-07-26

. Advocate for Date of
SI.NO. Filing No Petioner/Caveator objection Defects as per S.R.
6-RECEIPT SHOWING SERV.COPY TO
BIJAYA KUMAR 2024-07-
1 D-WP(C)/31540/2024 BEHERA 1 2% AG/CG/IT/CT/ETC.NOT FILED.
, b BIBHUTI RANJAN  [2024-07- iﬁ%ﬁf&?&%ﬁgﬁ?ﬁ%ﬁw T0
ABLAPL/22209/2024 MOHANTY 26 : :
, » SURENDRA . RECEITSHONING SRV Py TO
ABLAPL/22304/2024 PRASAD BARIK 26 : :
s P LALITKUMAR  [2024-07- {06 i T ETCNOT FILED.
ABLAPL/22235/2024 MAHARANA 26 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- |19-UNDERTAKING FOR NON FILING OF
> BLAPL/22250/2024 PEBASNANDAS = TRANSLATED COPY NOT FILED
1.Annex-2 has repeated twice in the file.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
30-OTHER DEFECT (IF ANY)
SAKTIDHARA 2024-07-
6 D-WP(C)/31320/2024 MISHRA 26 1.Husband name is wrongly furnished instead of
father name in the affidavit.2.synopsis and list of
dates and events are not marked as A and B
respectively.
6-RECEIPT SHOWING SERV.COPY TO
7 D-WP(C)/31600/2024 GYANARANJAN - 2024-07- 1\ &/ GAT/CT/ETC.NOT FILED.
SETHI 26
6-RECEIPT SHOWING SERV.COPY TO
8 D-WP(C)/31629/2024 GYANARANJAN - 2024-07- 1\ &/ GAT/CT/ETC.NOT FILED.
SETHI 26
ABLAPL/22098/2024 PANIGRAHI 26 : :
D- MOHENDRA 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
10 KUMAR AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/22074/2024 MOHAPATRO 26
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
1 D- RABINDRA 2024-07- |STAMPED,EXECUTED,ACCEPTED.
ABLAPL/22134/2024 PRASAD PATNAIK |26 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
Welfare fund of Rs.50 not paid
ABLAPL/22263/2024 DASH 26 : :
2024-07- 6-RECEIPT SHOWING SERV.COPY TO

13

D-WP(C)/31573/2024

PARSURAM DAS

26

AG/CG/IT/CT/ETC.NOT FILED.
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6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

14 D- BIBHUTI RANJAN 2024-07-
ABLAPL/22211/2024 MOHANTY 26 1.ABLAPL Petition not properly page marked in
Index
4-AFFIDAVIT/VERIFICATION NOT PROPER.
15-ALL PAPERS NOT PROPERLY SIGNED.
15 D-WP(C)/31393/2024 g;%sl\}llG%UMAR %224_07_ Case no.appears to be incorrect in ground no. I.
(i))pg.1 to 11 not signed by Notary,(iii)Age of
petnr.differs from age of deponent and
occupation of deponent not stated
. b LA KISHORE s & KECEITSTOWTG SERVEORY 10
CRLMC/21941/2024 PANDA 26 : :
2024-07-
17 D-RSA/25832/2024 |S.S.RAO(SR.ADV.) 26 CODE NOT INDICATED
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
18 CONTC/31145/2024 ADV. 26 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-07- AG/CG/IT/CT/ETC.NOT FILED.
19 BLAPL/22135/2024 SWARAJ PATEL 2 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
BLAPL/22306/2024 |[PADHY 26 : :
BLAPL/21883/2024 |CHAND 26 ) :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
. o SUGNTA KOMAR 1207 1% NDERTAIGNG FO NON 118G o
ABLAPL/21994/2024 DALAI 26
CT number not tally with cause title and
synopsis and first para.Page 17 not neat.
6-RECEIPT SHOWING SERV.COPY TO
)3 D- SRINIVAS 2024-07- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/21878/2024 MOHANTY 26 Petition not correctly addressed to Honorable
Court
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
24 CONTC/30223/2024 ADV. 26 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
s D- RABINDRANATH  2024-07- »PROUISION OF LAY NOT FURNISHED
ABLAPL/22231/2024 [PANDA 26 :
1. Age of the deponent on aftidavit not
furnished.2.Page nos.9 and 10 not neat and
legible.
2024-07- 6-RECEIPT SHOWING SERV.COPY TO
26 D-CRLA/21528/2024 |AMITAV TRIPATHY AG/CG/IT/CT/ETC.NOT FILED.

26




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT

D- KSHIROD KUMAR [2024-07-

27 ABLAPL/22260/2024 PAHIL 2 FURNISHED/INCORRECTLY MENTIONED
1.Provision of law not correctly furnished in the
top of the cause title.2. Annex-1 not attested.
6-RECEIPT SHOWING SERV.COPY TO

73 D- KEDAR CHANDRA (2024-07- |AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/22206/2024 BEHERA 26
1. Page no.10 not neat and legible.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
HARIPAD 2024-07-

29 D-WA/31621/2024 MOHANTY 26 ¢ copy of impugned judgement filed but not
mentioned in index as annexure as well as on
copy also

LAXMIKANTA 2024-07- |Receipt showing service of copy on SC S AND

30 D-WP(C)/32035/2024 MOHANTY 26 ME not filed

6-RECEIPT SHOWING SERV.COPY TO
D- ASHOK KUMAR 2024-07- AG/CG/IT/CT/ETC.NOT FILED.

31 ABLAPL/22210/2024 PRADHAN 2 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

. b DR e, S RETSTONG SERVEORYT0

ABLAPL/22088/2024 NARAYAN ROUT |26 ) )
6-RECEIPT SHOWING SERV.COPY TO

33 D- RALEET ROY 2024-07- AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/22225/2024 26 1.Provision of law not correctly furnished.2.Page
no.14 repeated twice.
6-RECEIPT SHOWING SERV.COPY TO
SOUBHAGYA 2024-07-
34 D-CRLA/22160/2024 KUMAR DASH 2% AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/22261/2024 |IPATTJOSHI 26 ) )
2024-07- 6-RECEIPT SHOWING SERV.COPY TO
36 D-WP(C)/31577/2024 PARSURAM DAS 2 AG/CG/IT/CT/ETC.NOT FILED.
2024-07- |Annxure- 10 is not attested as true copy 2.
37 D-WP(C)/31064/2024 UMAKANT SAHOO 26 .Receipt Showing Serv.copy To E.D. not Filed.
PRASANNA 2024-07- . . )

38 D-WP(C)/31435/2024 KUMAR MISHRA 16 1.Receipt Showing Serv.copy To IT not Filed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

39 2]'3L APL/22142/2024 IgzNRi‘?\I%J %224'07' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

ABLAPL/22265/2024 DAS 26 : )
6-RECEIPT SHOWING SERV.COPY TO

41 D- BIBHUTI BHUSAN (2024-07- |AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/21923/2024 [NANDA 26

Relationship not mentioned in the affidavit.




6-RECEIPT SHOWING SERV.COPY TO

PRAFULLA KUMAR [2024-07-
42 D-WP(C)/31811/2024 MOHAPATRA 26 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
43 CONTC/31273/2024 ADV. 26 AG/CG/IT/CT/ETC.NOT FILED.
WPCRL/21432/2024 [ DWIBEDI 26 ’ )
s D SURYAKANTA - 2024-07- (0 S0 e OPRILED,
BLAPL/22164/2024 |[PRADHAN 26 ’ )
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
29-NAME OF THE FILING ADVOCATE NOT
KAPILA CHARAN |2024-07- |[IN CAPITAL LETTERS/ENROLMENT
A6 D-WP(C)/31613/2024 NAYAK 26 NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
Advocate welfare fee of Rs 50 /- to be paid.
o D SANIIB KUMAR  2024-07- (0 S i e b,
BLAPL/22221/2024 [BHANJADEO 26 ’ )
6-RECEIPT SHOWING SERV.COPY TO
JAGAMOHAN 2024-07-
48 D-WP(C)/31658/2024 PATTANAIK 26 AG/CG/IT/CT/ETC.NOT FILED.
PRAFULLA KUMAR |2024-07- Receipt showing service of copy on SC S and
49 ID-WR(C)31579/2024 |y 111 APATRA 26 ME not filed
ABLAPL/22109/2024 PRADHAN 26 ’ )
s D PRAVAT KUMAR  2024-07- (00 6 ol ot SO FILED,
BLAPL/22224/2024 [MUDULI 26 ’ )
6-RECEIPT SHOWING SERV.COPY TO
SUBHASREE 2024-07-
52 D-WP(C)/31618/2024 MOHANTY 26 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
D- IPSIT AUROBINDO 2024-07- AG/CG/IT/CT/ETC.NOT FILED.
53 ABLAPL/22244/2024 I ACHARYA 2% 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-07- AG/CG/IT/CT/ETC.NOT FILED.
54 ADV. 20-VERNACULAR CERTIFICATE NOT
CONTC/31054/2024 26 FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO
s D- UDIT RANJAN 2024-07- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/22161/2024 JENA 26 1. iN SYNOPSIS and PETN. G.R. no not tally
with FIR.2. Page no. 9 not neatly legible.
D- 2024-07- 18-CERTIFIED COPY OF TRIAL/APPELLATE
56 CMAPL/31672/2024 ADV. 2% COURT ORDER NOT FILED




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

57 gi APL/22200/2024 DEVASHIS PANDA %224_07_ 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
58 CONTC/30242/2024 ADV 2% AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
59 |D-WP(C)/31674/2024 g\?ﬁENA KUMAR %224'07' AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/22168/2024 |[PANDA 26 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
61 D- MALAYA KUMAR 2024-07- |7-VAKALATNAMA NOT PROPERLY
ABLAPL/22219/2024 [SWAIN 26 STAMPED,EXECUTED,ACCEPTED.
1. L.A.A.fee of Rs. 10/- not paid on V.nama
ABLAPL/22121/2024 [SAHOO 26 ’ :
6-RECEIPT SHOWING SERV.COPY TO
SAURAV 2024-07- |AG/CG/IT/CT/ETC.NOT FILED.
63 D-WP(C)/31129/2024 MOHANTY 26
1.Marking of Annexures Wrong
BHABANI 6-RECEIPT SHOWING SERV.COPY TO
64 D- SHANKAR 2024-07- |/ AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/22132/2024 DASPARIDA 26 14-NOT PROPERLY INDEXED.
s | SURYANARAYAN - 2024-07- [0 i T e NOT FILED, |
BLAPL/22262/2024 |MISHRA 26 : :
2024-07- 6-RECEIPT SHOWING SERV.COPY TO
66 D-WP(C)/31574/2024 PARSURAM DAS 2% AG/CG/IT/CT/ETC.NOT FILED.
@ D AKSHAYAKUMAR | 2024-07- (16, iy T ETCNOT FILED,
ABLAPL/22139/2024 [SAHOO 26 ) :
6-RECEIPT SHOWING SERV.COPY TO
SUMITRA 2024-07-
68 D-WP(C)/32040/2024 MOHANTY 2% AG/CG/IT/CT/ETC.NOT FILED.
D- ANUP KUMAR 2024-07- ..
69 TRP(C)/31351/2024 |PATTNAIK 2% Copy of petition to be transferred not filed
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- 7-VAKALATNAMA NOT PROPERLY
70 ABLAPL/22247/2024 S.S.RAY (2) 2% STAMPED,EXECUTED,ACCEPTED.
1. Signature of the petitioner no. 9 on V.nama not
tally with cause title.
6-RECEIPT SHOWING SERV.COPY TO
BIJAYA KUMAR 2024-07-
71 D-WP(C)/31542/2024 BEHERA 1 2% AG/CG/IT/CT/ETC.NOT FILED.
72 D-CRLA/21460/2024 [SOUBHAGYA 2024-07- |6-RECEIPT SHOWING SERV.COPY TO
KUMAR DASH 26 AG/CG/IT/CT/ETC.NOT FILED.




1.Synopsis and date chart are page marked vice
versa.2.Provision of law not furnished in both
the [LAS

6-RECEIPT SHOWING SERV.COPY TO

D- RAJENDRA 2024-07-
73 | ABLAPL/21874/2024 NARAYAN ROUT 26 AG/CGIT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
. D- HIMANSHU 2024-07- AG/CG/IT/CT/ETC.NOT FILED.
TRP(C)/30391/2024 \SEKHAR MISHRA 26 1-Page no.3 not available,2-Year of the MAT.No.
in prayer portion not mentioned
TANMAYA KUMAR [2024-07- |+, . :
75 D-MATA/31139/2024 MOHANTY 2% This may be registered as R.S.A.
BLAPL/22311/2024 BISWAL 26 : :
2024-07- |6-RECEIPT SHOWING SERV.COPY TO
77 D-WP(C)/31742/2024 MANAS PATI 2% AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
78 |D-WP(C)/31611/2024 HAROTKUMAR 1202407, 0 G 1/ C T/ETC.NOT FILED.
PADHI 26
6-RECEIPT SHOWING SERV.COPY TO
DHANESWAR 2024-07-
79 D-WP(C)/31116/2024 BEHERA 2% AG/CG/IT/CT/ETC.NOT FILED.
" prrs RN ameor SRECEITSHOVING SR CorY To
BLAPL/22240/2024 |[SINGH 26 : :
6-RECEIPT SHOWING SERV.COPY TO
81 |D-WP(C)/31609/2024 P RAVATRUMAR - 2024-07-1\ =5 11/ T/ETC. NOT FILED,
PANDA 26
6-RECEIPT SHOWING SERV.COPY TO
82 [D-WP(C)/31547/2024 BISHAL BAIVAB 50> 077 AG/CGIT/CT/ETC.NOT FILED.
Neat copy of anx.1 be filed.
5o D MANAS KUMAR | 2024-07- (16, iy T ETCNOT FILED,
ABLAPL/21887/2024 (CHAND 26 : :
’4 D- DINESH KUMAR  |2024-07- |1.Father-guardian of the C.C.L.has not signed in
CRLREV/20810/2024 MOHANTY 26 V.nama 2.Good ground certificate not furnished
85 D-WP(C)/31059/2024 QE}IIIEI&KMAR %224-07- .Receipt Showing Serv.copy To E.D. not Filed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
D- AMLAN SHAKTI  |2024-07-
86 11-NEAT,LEGIBLE ATTESTED ANNEXURES
BLAPL/22136/2024 |PAUL 26 NOT FILED.
14-NOT PROPERLY INDEXED.
Page no .8 not neat.
2024-07-
87 D-WP(C)/31546/2024 ABHILASH MISHRA 26 Page 41 and 59 not neat
6-RECEIPT SHOWING SERV.COPY TO
SIDHESWAR 2024-07-
88 D-WP(C)/31457/2024 MALLIK 26 AG/CG/IT/CT/ETC.NOT FILED.
89 D- SOUMYA KANTA  |2024-07- |6-RECEIPT SHOWING SERV.COPY TO
BLAPL/22162/2024 |TRPATHY 26 AG/CG/IT/CT/ETC.NOT FILED.




1. provision of law not correct.

14-NOT PROPERLY INDEXED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

90 D- PRANAB KUMAR |2024-07-|1. At page no. 5 paragraph no.8 case number
CRLMC/21837/2024 \GHOSE 26 incorrectly mentioned. 2. in index Sl. number not
furnished and Annexture no-1 not complete page
marked. 4. Synopsis and date chart not
mentioned in index page 5. top of the page in
I.A. petition not page marked
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
91 ABLAPL/22094/2024 Lokanath Pal 26 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
PRASANNA 2024-07- |/ AG/CG/IT/CT/ETC.NOT FILED.
92 D-WP(C)/31438/2024 KUMAR MISHRA 16
occupation not furnished
0 D- MOHiNDRA 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
KUMAR AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/22268/2024 MOHAPATRO 26
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
94 D- ADV 2024-07- o
CONTC/31113/2024 ' 26 Copy of cause title in W,P.(C)(OAC).3125/2013
filed at page no.7 instead of cause title in W.P.
(C)(OAC).3655/2023
6-RECEIPT SHOWING SERV.COPY TO
D- DIBYA PRAKASH  2024-07- AG/CG/IT/CT/ETC.NOT FILED.
95 BLAPL/22049/2024 |MISHRA 26 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
96 D- BANSIDHAR 2024-07- |17-REFERENCE CERTIFICATE NOT
BLAPL/22100/2024 [MAHAPATRA 26 FURNISHED.
Age of the petitioner not tally Rejection order
and cause title.Page 15,24, 30 not neat.Date not
mentioned in the v.nama.
ANIL KUMAR 2024-07- |1.Legible copy of page-12 to be filed 2..Receipt
7 D-WP(C)/31076/2024 BEHERA 26 Showing Serv.copy To E.D. not Filed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
08 D- MANAS KUMAR  |2024-07- TRANSLATED COPY NOT FILED
BLAPL/21884/2024 |CHAND 26
Adv name not mentioned capital letter and date
not mentioned in the v.nama.Petitioner and
respondent name not mentioned in the v.nama.
2024-07- 6-RECEIPT SHOWING SERV.COPY TO
99 D-WP(C)/31863/2024 Byomokesh Sahoo 2 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
100 D- BHARAT BHUSAN 2024-07- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/22188/2024 ROUTRAY 26

1. Page nos.8 , 9 not neat and legible.




6-RECEIPT SHOWING SERV.COPY TO

D- 2024-07-
101 ABLAPL/21886/2024 MANAS CHAND 2% AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
102 E'L APL/22138/2024 ﬁ‘/&]LLAN SHAKTI %224'07' 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
2024-07- 6-RECEIPT SHOWING SERV.COPY TO
103 |D-WP(C)/31828/2024 |GOPINATH MISHRA 2 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-07- |/ AG/CG/IT/CT/ETC.NOT FILED.
104 BLAPL2224612024 [SSRAY () 26
1.Page no.13 not legible.
6-RECEIPT SHOWING SERV.COPY TO
D- SURYA NARAYAN  |2024-07- AG/CG/IT/CT/ETC.NOT FILED.
105 BLAPL/22292/2024 |MISHRA 2% 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
JAGAMOHAN 2024-07- .
106 |D-WP(C)/31376/2024 PATTNAIK 2% Annexure-6 and 7 not legible.
BLAPL/21877/2024 |ACHARY 26 : :
108 |2 SUSANTAKUMAR |2024-07- (000 0 R P EILED,
BLAPL/22159/2024 |[SAHU 26 ) :
4-AFFIDAVIT/VERIFICATION NOT PROPER.
109 D- BIKRAM KESHARI 2024-07- |6-RECEIPT SHOWING SERV.COPY TO
BLAPL/22125/2024 BAL 26 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
110 D- JUGALA KISHORE |2024-07- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/22172/2024 |[PANDA 26
1. Paragraph no. not correctly furnished on
declaration.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
SURENDRA 2024-07- ’ ’
111  |D-CRLA/21510/2024 MOHANTY 26 16-PETITION/APPEAL NOT IN TIME
1.Period of Delay 98 Days 2.AU FEE Rs 22.55
not paid 3.A.W.F OfRs. 10 And HC B A
Welfare Fund fees not paid
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED
112 D- AJAYA KUMAR 2024-07- |ON TOP OF CAUSE TITLE.
BLAPL/22207/2024 |PRADHAN 26 10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
1. Page no.10 not neat.
6-RECEIPT SHOWING SERV.COPY TO
13 D- ADV 2024-07- |/ AG/CG/IT/CT/ETC.NOT FILED.
CONTC/30238/2024 26

pg.8 and 9 not filed




6-RECEIPT SHOWING SERV.COPY TO

D- SATABDI 2024-07-

114 | R MA/22214/2024 |SAMANTRAY 26 AG/CG/IT/CT/ETC.NOT FILED.

s |P- SAMIR KUMAR 2024-07- |1.DEFICIT AUTHENTICATION FEE OF RS 4

RPFAM/30890/2024 MISHRA, SR.ADV. |26 /- NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
BIJAYA KUMAR 2024-07-
116 |D-WP(C)/31544/2024 | oo\ 26 AG/CG/IT/CT/ETC.NOT FILED.
PRAFULLA KUMAR |2024-07- Receipt showing service of copy on SC S and
117 ID-WP(C)/29815/2024 |/ 5y A pATR A 26 ME not filed.
g P MANAS KUMAR 12024-07- ig)zc(é}E/g/TcsT}/IEoT\ZIEgTslglli\égOPY 1o
ABLAPL/21882/2024 (CHAND 26 : :
6-RECEIPT SHOWING SERV.COPY TO
D. PRASANTA KUMAR 2024.07. [AG/CG/IT/CT/ETC.NOT FILED.

119 |l APL/222952024 NANDA %6 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.

D. 2024.07. (6-RECEIPT SHOWING SERV.COPY TO

120 |5l APL/20181/2024 ABHAS MOHANTY AG/CG/IT/CT/ETC.NOT FILED.

121 P MANAS KUMAR 12024-07- ig)zc(é}E/g/TcsT}/IEoT\ZIEgTslglli\égOPY 1o

ABLAPL/22092/2024 (CHAND 26 : :
122 P HARIPAD 2024-07- ig)zc(é}E/g/TcsT}/IEoT\ZIEgTslglli\égOPY 1o
CONTC/31058/2024 [MOHANTY 26 : :
123 P RADHARAMAN 12024-07- ig)zc(é}E/g/TcsT}/IEoT\ZIEgTslglli\égOPY 1o
ABLAPL/22273/2024 IDAS NAYAK 26 : .
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

14 |D- ADV 2024-07-

CONTC/31111/2024 : 26 Copy of cause title in W.P.(C)(OAC).3125/2013
at page-7 filed instead of cause title in W.P.(C)
(OAC).3120/2013.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

125 E'L APL/22252/2024 ﬁgg&;ﬁﬁf] %224'07' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

126 2]'3L APL/21875/2024 igiﬁi/g“ I %224'07' 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.

2024.07. (6-RECEIPT SHOWING SERV.COPY TO

127 |D-WP(C)/31373/2024 SOHAN MISHRA AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

g |D- KAMAL BEHARI  (2024-07- | AG/CG/IT/CT/ETC.NOT FILED.

CONTC/30226/2024 [PANDA 26
PAGE NO 41 NOT LEGIBLE
DATE CHART NOT ALPHABETICALLY

129 |D-ELPET/30372/2024 ﬂgEﬁHAR %224'07' PAGINATED AND INDEXED
ACCORDINGLY

130 |D- CHITTA RANJAN  [2024-07- 23-NOMENCLATURE NOT CORRECTLY

WPCRL/21273/2024 [LENKA 26 FURNISHED .




May be registered as CRLMP

6-RECEIPT SHOWING SERV.COPY TO

D- 2024-07-

131 BLAPL/22154/2024 AMIT BISWAL 26 AG/CG/IT/CT/ETC.NOT FILED.

2024-07- |Legible copy of page-22 to be filed 2..Receipt

132 |D-WP(C)/31060/2024 UMAKANT SAHOO 26 Showing Serv.copy To E.D. not Filed.

D- 2024-07- 1. Period of Delay 915 DAYS 2.0P NOT

133 RVWPET/31656/2024 ADV 26 PROPERLY DESCRIBED 3.PAGE NO.37 NOT
LEGIBLE
6-RECEIPT SHOWING SERV.COPY TO

BIPLABA P.B. 2024-07-
134  |D-WP(C)/31531/2024 BAHALI 2% AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/22163/2024 |DWIBEDI 26 : :
6-RECEIPT SHOWING SERV.COPY TO
2024.07. AG/CG/IT/CT/ETC.NOT FILED.

136  |D-WP(C)/31545/2024 |ABHILASH MISHRA 26
Petition not correctly addressed to Honorable
Court

D. 5024.07. 6-RECEIPT SHOWING SERV.COPY TO

137 CONTC/31077/2024 ADV. 26 AG/CG/IT/CT/ETC.NOT FILED.

2024-07- 6-RECEIPT SHOWING SERV.COPY TO

138  |D-WP(C)/31612/2024 |AMITAV TRIPATHY 26 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

139 |D-CRLA/20753/2024 [SOUGAT DASH  [20°*07" |1 IN VAKALATNAMA RESPONDENT
REMAIN MORE THAN ONE RESPONDENT.
2.IN AFFDVT.RESPONDENT PART SHOWS
MORE THAN ONE RESPONDENT

b. 5024.07. 6-RECEIPT SHOWING SERV.COPY TO

140 CONTC/31046/2024 ADV. 26 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

4 D IPSIT AUROBINDO 2024-07- -PROTISION OF LAW NOT FURNISHED

ABLAPL/22226/2024 ACHARYA 26 :
1. ABLAPL Petition not properly page marked in
Index.2. Page no.8 not neat and legible
6-RECEIPT SHOWING SERV.COPY TO

142 |D-WP(C)/31439/2024 gggn RANJAN %224'07' AG/CG/T/CT/ETC.NOT FILED.

2024-07- 6-RECEIPT SHOWING SERV.COPY TO

143 |D-WP(C)/31578/2024 |PARSURAM DAS 2% AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

D AKSHAYA KUMAR  12004-07. [AG/CG/T/CT/ETC.NOT FILED.

BLAPL/22230/2024 |SAHOO 26 1.P.S.Case No. - 458/2022 in cause title not tally
with para-1 of the petition.
6-RECEIPT SHOWING SERV.COPY TO
145 |[D-CMP/314152024  HNITPRASAD 202407y 6 06micT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO

D- 2024-07-
146 CONTC/31141/2024 ADV. 2% AG/CG/IT/CT/ETC.NOT FILED.
15-ALL PAPERS NOT PROPERLY SIGNED.
BHASKAR 2024-07- |1.Affidavit is Not in Proper Format As per High
147 D-WP(C)/31390/2024 CHANDRA PANDA |26 Court Rule Chapter-VI 2.Petition not correctly
addressed to Honorable Court 3.pg.no.31 not
filed.(ii)Occupation of the deponant not given
6-RECEIPT SHOWING SERV.COPY TO
DIPTI RANJAN 2024-07-
148 |D-WP(C)/31592/2024 BHOKTA 2 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
149 |D-WP(C)/31285/2024 [ 0N KUMAR - 2024-07- 1, 0617/ T/ETC.NOT FILED.
PATRA 26
o SN proeor(RECEITT SHOVING SERICORY o
BLAPL/22151/2024 [KUMAR MISHRA |26 ) ‘
6-RECEIPT SHOWING SERV.COPY TO
151 |D-WP(C)/31293/2024 [g o N TOSHKUMAR 12024-07-1,, 0617/ T/ETC NOT FILED.
SWAIN 26
6-RECEIPT SHOWING SERV.COPY TO
BIBHUTI BHUSAN [2024-07-
152  |D-WP(C)/31369/2024 NANDA 26 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
D- TANMAYA KUMAR. 2024-07- AG/CG/IT/CT/ETC.NOT FILED.
153 ABLAPL/22205/2024 MOHANTY 26 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
1.PROVISION OF LAW NOT CORRECTLY
KALINGA KESHARI 2024-07- [FURNISHED 2.INDEX NOT FILED
154 |D-ELPET/30374/2024)y r 1y A PATRA 26 3.ADDRESS STATEMENT OF RESPONDENT
NOT FILED 4.PAGE 6,8,9 NOT LEGIBLE
CRLMC/21911/2024 MULIA 26 ) )
3-AUTHENTICATION FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
b s cianora. s, S ENDERTAKING FOX NON LG o
CRLMC/22143/2024 |SAHU 26
1. Top of the page no. 24 annexure number
incorrectly furnished. 2. Authentication fee
Rs.3.30/- to be paid
DEBASISH 2024-07- 1-COURT FEE IS DEFICIENT.
157 |D-MACA/30679/2024 PATNAIK 26
COURT FEE OF RS 5000 /- TO BE PAID
6-RECEIPT SHOWING SERV.COPY TO
158  |D-WP(C)/31845/2024 ;ﬁ%ﬁi“ Yot %224'07' AG/CG/IT/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT

159 |D-WP(C)/32013/2024 SEQEEDIERRS?N AIN %224_07_ NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
6-RECEIPT SHOWING SERV.COPY TO
LAXMIKANTA 2024-07-
160 |D-WP(C)/31908/2024 MOHANTY 2% AG/CG/IT/CT/ETC.NOT FILED.
161 |2 SURYAKANTA 2024-07- (000 i R e e ED,
CRLREV/22269/2024 DWIBEDI 26 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
162 |D-WP(C)/31478/2024 fﬁglﬁ?MYAN %224'07' 20-VERNACULAR CERTIFICATE NOT
FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- JUGALA KISHORE 2024-07- o
163 BLAPL/22171/2024 | PANDA 26 l.Ann_ex.S not correctly reﬂect in 1r}de)§. 2.As per
rejection order and cause title pending in the
court of ADDL.SESSIONS JUDGE,Malkangiri
not tally with synopsis
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
164 BLAPL/22256/2024 GOPINATH MISHRA 2% AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
BIJAYA KUMAR 2024-07-
165 |D-WP(C)/31543/2024 BEHERA 1 26 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
MANOJA KUMAR  2024-07-
166 |D-WP(C)/31738/2024 KHUNTIA 26 AG/CG/IT/CT/ETC.NOT FILED.
ANIL KUMAR 2024-07- |Legible copy of page-12 to be filed 2. .Receipt
167 D-WP(C)/31075/2024 BEHERA 26 Showing Serv.copy To E.D. not Filed.
6-RECEIPT SHOWING SERV.COPY TO
2024-07- AG/CG/IT/CT/ETC.NOT FILED.
168 |D-WP(C)/31073/2024 |ASHOK DAS 26
1.A.fee of Rs.4.40.p not paid on c.copy of
Annex-1
2024-07- |Receipt showing service of copy on SC S AND
169 |D-WP(C)/31876/2024 K. K.SWAIN 26 ME 1ot filed.
6-RECEIPT SHOWING SERV.COPY TO
170 |D-WP(C)/31501/2024 %?\IP:L PRASAD %224'07' AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
171 |D-CRLA/22129/2024 | w1 SHANKAR 2024071, 0617/ T/ETC NOT FILED.
SAMAL 26
6-RECEIPT SHOWING SERV.COPY TO
ASHOK KUMAR 2024-07-
172 |D-WP(C)/31581/2024 PRADHAN 2% AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
173 CONTC/31881/2024 ADV. 2% AG/CG/IT/CT/ETC.NOT FILED.
174  |D-WP(C)/31063/2024 QE}IIIEI&KMAR %224-07- .Receipt Showing Serv.copy To E.D. not Filed.




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

175 D- SUSANTA SEKHAR {2024-07- |11-NEAT,LEGIBLE ATTESTED ANNEXURES
BLAPL/22128/2024 |PARIDA 26 NOT FILED.
Page no. 10 not neat.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- SUSHANTA 2024-07-
176 9-PROVISION OF LAW NOT FURNISHED
BLAPL/22175/2024 |[HARICHANDAN 26 ON TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO
177 D- ADV 2024-07- |/ AG/CG/IT/CT/ETC.NOT FILED.
CONTC/31099/2024 ’ 26
PAGE NO .11 NOT LEGIBLE
s D SAROVKUMAR  2024-07- [0 i T NOT FILED,
ABLAPL/22254/2024 PADHI 26 : :
179 D- ADV 2024-07- jname of the petnr seems to have been wrong in
CONTC/26631/2024 26 c.t
180 | BALAYANTI 202407 IT/ICTETONOT FILED,
BLAPL/22170/2024 [MOHANTY 26 : :
D- 2024-07- 0-RECEIPT SHOWING SERV.COPY TO
181 CONTC/31275/2024 ADV. 26 AG/CG/IT/CT/ETC.NOT FILED.
182 |D-WP(C)/31582/2024 ?]?1\? AS HI BHUSAN %224-07- .Receipt Showing Serv.copy To E.D. not Filed.
D- 2024-07- 0-RECEIPT SHOWING SERV.COPY TO
183 CONTC/30240/2024 ADV 26 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- 0-RECEIPT SHOWING SERV.COPY TO
184 BLAPL/22272/2024 ABHAS MOHANTY 2% AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- 0-RECEIPT SHOWING SERV.COPY TO
185 BLAPL/22149/2024 ASHOK DAS 2% AG/CG/IT/CT/ETC.NOT FILED.
2024-07- . . :
186 |D-WP(C)/31053/2024 UMAKANT SAHOO 2% .Receipt Showing Serv.copy To E.D. not Filed.
6-RECEIPT SHOWING SERV.COPY TO
2024-07- AG/CG/IT/CT/ETC.NOT FILED.
187 |D-WP(C)/31078/2024 |ASHOK DAS 26
A.fee of Rs.4.40p not paid on c.copy of
aneexure-1
6-RECEIPT SHOWING SERV.COPY TO
188  |D-WP(C)/31572/2024 gi}SIOK KUMAR %224'07' AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
189 |D-WP(C)/31830/2024 PEVIPRASAD - 12024-07- 1) o5 1 T/C T/ETC.NOT FILED.
DASH 26
6-RECEIPT SHOWING SERV.COPY TO
SIDHESWAR 2024-07-
190 |D-WP(C)/31450/2024 MALLIK 26 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SHANTIPRAKASH |2024-07-
191 |D-WP(C)/31607/2024 MOHANTY 2% AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- 0-RECEIPT SHOWING SERV.COPY TO
192 CONTC/31105/2024 ADV. 26 AG/CG/IT/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO

193 |D-CRLA/22124/2024 [P A VA KUMAR 2024071, 0617/ T/ETC.NOT FILED.
DASH 26
6-RECEIPT SHOWING SERV.COPY TO
D. RUDRA NARAYAN |1024.07. [AG/CG/NT/CT/ETC.NOT FILED.

194 |l APL/22187/2004 PARLIA %6 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO

195 |D-WP(C)/31584/2024 %\‘?:HI BHUSAN %224'07' AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

SUBHADUTTA 2024-07-

196 D-WP(C)/31050/2024 ROUTRAY 26 In declaration portion of affidavit, tusarkanta
Sahoo (Petnr.No.3) has been described as
petitoner no.1
6-RECEIPT SHOWING SERV.COPY TO

197 |D-WP(C)/31074/2024 [UMAKANT SAHOO 20+ 07" AG/CGIT/CT/ETC.NOT FILED.

Legible copy of page-22 to be filed.
6-RECEIPT SHOWING SERV.COPY TO
D. PRASANTA KUMAR 2024.07. [AG/CG/NT/CT/ETC.NOT FILED.

198 |l APL/22294/2024 NANDA % 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.

199 |2 AKSHAYAKUMAR  2004-07- (000 o o o e b,

ABLAPL/22119/2024 SAHOO 26 : :
23-NOMENCLATURE NOT CORRECTLY

00 D ANUP KUMAR 2024-07- [FURNISHED .

RPFAM/31604/2024 |[PATTNAIK 26
This may be registered as W. P. (C)
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
o1 D PRASANTA KUMAR [2024-07- |11-NEAT,LEGIBLE ATTESTED ANNEXURES
CRLMP/21100/2024 |SAHOO 26 NOT FILED.
1. Page nos 27 to 31 not legible.
6-RECEIPT SHOWING SERV.COPY TO
on D PRADEEP KUMAR  [2024-07- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/22259/2024 [PANDA 26
1.Page nos. 11 and 12 not legible in the file.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

203 E'L APL/22133/2024 ﬁ‘/&]LLAN SHAKTI %224'07' 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.

D. 2024.07. (6-RECEIPT SHOWING SERV.COPY TO

204 | CONTC/3 16082004 ADV: % AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-07-
205 lcoNTC/31108/2024 APV 26 Copy of cause title in W.P.(C)(OAC)

No0.3125/2013 filed at page no.7, instead of
cause title in W.P.(C)(OAC)N0.3123/2013.




6-RECEIPT SHOWING SERV.COPY TO

BIBHUTI BHUSAN |2024-07-
206 |D-WP(C)/31375/2024 NANDA 2% AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SIDHESWAR 2024-07-
207 |D-WP(C)/31452/2024 MALLIK 2% AG/CG/IT/CT/ETC.NOT FILED.
D- ASHWINI KUMAR |2024-07- |, . :
208 RPFAM/31127/2024 |DAS 2% This may be registered as CRLMP
200 |- SUSHANTA KUMAR 2024-07- (000 0 0 R e e B,
BLAPL/22241/2024 |JOSHI 26 ) :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
110 D- SANJAYA KUMAR |2024-07- |9-PROVISION OF LAW NOT FURNISHED
ABLAPL/21876/2024 PATRI 26 ON TOP OF CAUSE TITLE.
Adv not sign in the v.nama
a1 [ SUSANTAKUMAR |2024-07- (000 0 0 R P FILED,
ABLAPL/22239/2024 ROUT 26 ) :
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
212 BLAPL/22234/2024 SK. ZAFARULLA 2% AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
213 CONTC/31027/2024 ADV. 2% AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
» D- AMULYA RATNA  12024-07- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/22282/2024 |[PANDA 26 . . . .
Receipt showing service of copy to Union of
India(NCB) not filed.
6-RECEIPT SHOWING SERV.COPY TO
SATYA NARAYAN |2024-07-
215 |D-WP(C)/31475/2024 MISHRA 4 2% AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
2024-07- |11-NEAT,LEGIBLE ATTESTED ANNEXURES
216 |D-WP(C)/31575/2024 PARSURAM DAS 26 NOT FILED.
pg.no.24 is not legible
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
217 CONTC/31123/2024 ADV. 2% AG/CG/IT/CT/ETC.NOT FILED.
218 |D-WP(C)/31072/2024 QE}IIIEII(J«JMAR %224-07- .Receipt Showing Serv.copy To E.D. not Filed.
6-RECEIPT SHOWING SERV.COPY TO
219 [D-WP(C)/31395/2024 SARAT CHANDRA - 2023-07- 1\ G IT/CT/ETC.NOT FILED.
MEKAP 26
6-RECEIPT SHOWING SERV.COPY TO
D- PRASANTA KUMAR 2024-07- AG/CG/IT/CT/ETC.NOT FILED.
220 BLAPL/22217/2024 | NANDA 26 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO
SIBANARAYAN 2024-07- |AG/CG/IT/CT/ETC.NOT FILED.
221 |D-WP(C)/31808/2024 BISWAL 26

Page n0s.24,25 and 61 not neat and legible.




6-RECEIPT SHOWING SERV.COPY TO

222 |D-WP(C)/31548/2024 BISHAL BAIYAB %224_07_ AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

223 [D-WP(C)/31587/2024 %AAIEAT KUMAR %224'07' AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

o D- SOUMYA KANTA  12024-07- AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/22007/2024 \TRPATHY 26 PS number not tally with cause title and
Synopsis.
6-RECEIPT SHOWING SERV.COPY TO
1ps  |D- AN RORATIA 2024-07- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/22099/2024 SAMANTRAY 26 14-NOT PROPERLY INDEXED.
6-RECEIPT SHOWING SERV.COPY TO
SANKARACHARYA [2024-07-

226 |D-WP(C)/31866/2024 CHOUDHURY 2% AG/CG/IT/CT/ETC.NOT FILED.

DILLIP KUMAR 2024-07- |Receipt showing service of copy on SC (T) not

227 |D-WP(C)/31718/2024 SAHOO 26 filed
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

228 |D-WP(C)/31043/2024 PRABIN DAS 2024-07- 1y hage 4 to 7 of writ petition not filed. 2.Date

26 . : 3
mentioned in Annexure -1 does not tally with
index. 3.Annexures are not attested as true
copies.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

299 D- BIBHUTI RANJAN 2024-07- |9-PROVISION OF LAW NOT FURNISHED

ABLAPL/22251/2024 MOAHANTY 26 ON TOP OF CAUSE TITLE.
1. Annexure-3 not marked on the file.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO

230 D- DIBYAJYOTI 2024-07- AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/22201/2024 SAHOO 26 1. Age of the deponent on aftidavit not tally with
cause title.2. Paragraph no. not correctly
furnished in the petition
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
30-OTHER DEFECT (IF ANY)

SAKTIDHAR 2024-07-

231 [D-WP(C)31321/2024 MISHRA 26 1.Annexure-1 is not page marked correctly.
2.Name of the filing advocate in capital letter
and enrolment number not furnished in last page
of writ petn.

232 [P RAMAKRISHNA  2024-07- (600 o o o e b,

CRLMP/22061/2024 |BISOI 26 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- SOUMYA KANTA  |2024-07- .

233 BLAPL/22158/2024 |TRPATHY 26 1.In annex.2 or.dt. 1-2-2024 passed in BLAPL

No0.3837/2023, not tally with index. 2.As per
FIR,G.R..case no. and p.s. no. ,not tally with
prayer of the petition.




6-RECEIPT SHOWING SERV.COPY TO

D- KAUSTUVA 2024-07-
234 | B APL/22253/2024 IMOHANTY %6 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
235 |D-WP(C)/31596/2024 gi\sq{ PRASAD 3224-07- AG/CG/IT/CT/ETC.NOT FILED.
ANNEXURES NOT MARKED
6-RECEIPT SHOWING SERV.COPY TO
D- ABHISEK 2024-07-
236 | ABLAPL/22274/2024 MOHANTY %6 AG/CG/IT/CT/ETC.NOT FILED.
D. 2024.07. |6-RECEIPT SHOWING SERV.COPY TO
237 | CONTC/31041/2004 ADY- %6 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
238 |D-WP(C)/31504/2024 %?\IP:L PRASAD %224'07' AG/CG/IT/CT/ETC.NOT FILED.
239 |D- JYANANANDA  12024-07- ig)zc(é}E/g/TcsT}/IEOT\éqggTslglli\égOPY 10
ABLAPL/22126/2024 PANDA 26 : '
6-RECEIPT SHOWING SERV.COPY TO
LAXMIKANTA 2024-07-
240 |D-WP(C)/32033/2024 | o iy 2% AG/CG/IT/CT/ETC.NOT FILED.
2024-07- |Receipt showing service of copy on S C S and
241 |D-WP(C)/31733/2024 MANAS PATI 56 ME not filed
D. 2024.07. |6-RECEIPT SHOWING SERV.COPY TO
242 | CONTC0221/2004 [ADY- %6 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- HARIPAD 2024-07-
243 9-PROVISION OF LAW NOT FURNISHED
ABLAPL/22255/2024 MOHANTY 26 ON TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
s D posean STROVISIONOE LAV NOTFURNISHED
ABLAPL/22258/2024 MOHANTY 26 [0.SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
245 E'L APL/22137/2024 Q&ILLAN SHAKTI %224'07' 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO
LAMBODAR 2024-07-
246 |D-WP(C)/31791/2024 |0 o %6 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
247 |D-WP(C)/31126/2024 ]%:I\SIAT KUMAR 3224-07- AG/CG/IT/CT/ETC.NOT FILED.
.D.C.Fee of Rs.60/- not paid on Petition
248 |- SATYARANIAN . 12024-07- (000 0 o O FILED,
BLAPL/22165/2024 MULIA 26 : '
D. 2024.07. |6-RECEIPT SHOWING SERV.COPY TO
249 | CONTC30224/2004 [ADY %6 AG/CG/IT/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO

D- 2024-07-
250 CONTC/31120/2024 ADV. 2% AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/22213/2024 DASH 26 : :
6-RECEIPT SHOWING SERV.COPY TO
2024-07- AG/CG/IT/CT/ETC.NOT FILED.
252 |D-WP(C)/31334/2024 JYOTIRMAY GUPTA 2% 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
2024-07- |6-RECEIPT SHOWING SERV.COPY TO
253  |D-WP(C)/31366/2024 SOHAN MISHRA 2% AG/CG/IT/CT/ETC.NOT FILED.
21-STATUTORY DEPOSIT/AWARDED
2024-07- AMOUNT NOT DEPOSITED.
254 |D-MACA/30650/2024/ADAM ALI KHAN 26
1.Period of Delay 12 days 2.HCBWF Rs. 50/-
not paid.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- RAJENDRA 2024-07-
255 9-PROVISION OF LAW NOT FURNISHED
ABLAPL/22084/2024 NARAYAN ROUT |26 ON TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO
26 D- MANAS KUMAR  12024-07- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/21879/2024 CHAND 26 Age of the petitioner not tally with cause title
and affidavit
57 D DIPTIREKHA | 2024-07- (16, iy T ETCNOT FILED,
ABLAPL/22115/2024 NANDA 26 : :
6-RECEIPT SHOWING SERV.COPY TO
258 |D-WP(C)/31051/2024 UMAKANT SAHOO 202+ 07" AGICGIT/CT/ETC.NOT FILED.

Annexure-3 is not exhibited.




DEFECTIVE REPORT LIST

DEFECTIVE REPORT OF 26-07-2024 (CASES FILED BEFORE 2024)

Sl

Filing
Number

Case Number

Advocate for Petioner/Caveator

Defects as per S.R.

CONTC/2759/
2019

CONTC/2759/
2019

M/S.SAMIR
KU.MISHRA,S.MISHRA,S.PAT
TANAYAK

6. RECEIPT
SHOWING
SERV.COPY TO
AG/CG/ITICTI/ETC.
NOT FILED.

18. CERTIFIED
COPY OF
TRIAL/APPELLAT
E COURT ORDER
NOT FILED

CONTC/1736/
2015

CONTC/1736/
2015

M/S.SUBASH CH PUSPALAKA

6. RECEIPT
SHOWING
SERV.COPY TO
AG/CG/ITICTIET
C.NOT FILED.






